FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SOVEREIGN INDUSTRIES LIMITED (UNDER CIRP)
OPERATING AT VILLAGE TERDAL, TAL- JAMKHANDI, DIST- BAGALKOT,
KARNATAKA- 587 315
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with | SOVEREIGN INDUSTRIES LIMITED
PAN/ CIN/ EERNe.
CIN: U74900KA2009PLC069837
2. | Address of the registered office | 2" Floor, Triveni Complex, Yadwad Road,
Mudhol, Bagalkot Karnataka 587 313

3. | URL of website https://www.sovereignil.in/

4. | Details of place where majority of fixed | Terdal Village, Jamkhandi Taluka, Bagalkot
assets are located District, Karnataka — 587 315

5. | Installed capacity of main products/ | Sugarcane Crushing Capacity: 3500 TCD
services Co- Gen Capacity: 20 MW

6. |Quantity and value of main products/| Quantity of Sugar Sold in F.Y. 2022-23: NIL
services sold in last financial year Value of Sugar Sold in F.Y. 2022-23: NIL

Co-gen Unit Produced in F.Y. 2022-23: - NIL
Unit Exportin F.Y. 2022-23: - NIL

The company was not in operation during the
Financial Year 2022-23.

7. | Number of employees/workmen There are no workmen or employees currently.

8. |Further details including last available | Further details can be found in the detailed
financial statements (with schedules) of | Invitation for Expression of Interest (Eol), which
two years, lists of creditors, relevant | can be obtained through the methods outlined in
dates for subsequent events of the | Table No. 9 below.
process are available at:

9. |Eligibility for resolution applicants | The Detailed Invitation for Expression of Interest
under section 25(2)(h) of the Code is | (Eol), which includes the Eligibility Criteria and
available at: other submission requirements, can be accessed

through the website URL provided below
starting from the date of this public
announcement:

Website URL: https://www.sovereignil.in/
Please visit the provided URL to access the
detailed information regarding the Expression of
Interest (Eol) process.

Additionally, interested parties can request the
detailed Invitation for Expression of Interest
(Eol) by sending an email  to:
irprp@sovereignil.in

10. | Last date for receipt of expression of | Tuesday, 18™ July, 2023
interest

11.|Date of issue of provisional list of | Friday, 28" July, 2023

prospective resolution applicants




12. | Last date for submission of objections to | Wednesday, 2" August, 2023
provisional list
13. | Process email ID to submit EOI irprp@sovereignil.in

Mr. Ritesh R. Mahajan
Resolution Professional
IP Registration Number: IBBI/IPA-002/IP-N00048/2017-18/10132
"Devgiri", B 203, 2nd Floor, Ganeshmala, Sinhgad Road, Pune —411030
For Sovereign Industries Limited (Under CIRP)

Date: 1% July, 2023

Place: Pune
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INVITATION FOR EXPRESSION OF INTEREST FOR
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OPERATING AT VILLAGE TERDAL, TAL- JAMKHANDI, DIST- BAGALKOT, KARNATAKA -587315
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor SOVEREIGN INDUSTRIES LIMITED
along with PAN/ CIN No. CIN: U74900KA2009PLC069837

2. | Address of the registered office | 2nd Floor, Triveni Complex, Yadwad Road,

Mudhol, Bagalkot Karnataka 587 313

3. | URL of website https://www.sovereignil.in/

4. Details of place where majority | Terdal Village, Jamkhandi Taluka, Bagalkot
of fixed assets are located District, Karnataka - 587 315

5. | Installed capacity of main Sugarcane Crushing Capacity: 3500 TCD
products/ services Co- Gen Capacity: 20 MW

6. | Quantity and value of main Quantity of Sugar Sold in F.Y. 2022-23: NIL
products/ services sold in last Value of Sugar Sold in F.Y. 2022-23: NIL
financial year Co-gen Unit Produced in F.Y. 2022-23: - NIL

Unit Export in F.Y. 2022-23: - NIL
The company was not in operation during the
Financial Year 2022-23.

7. | Number of employees/ workmen | There are no workmen or employees currently.

8. | Further details including last Further details can be found in the detailed
available financial statements Invitation for Expression of Interest (Eol), which
(with schedules) of two years, can be obtained through the methods outlined
lists of creditors, relevant dates | in Table No. 9 below.
for subsequent events of the
process are available at:

9. | Eligibility for resolution The Detailed Invitation for Expression of Interest
applicants under section (Eol), which includes the Eligibility Criteria and
25(2)(h) of the Code is other submission requirements, can be
available at: accessed through the website URL provided

below starting from the date of this public
announcement:

Website URL: https://www.sovereignil.in/
Please visit the provided URL to access the
detailed information regarding the Expression

of Interest (Eol) process.

Additionally, interested parties can request the
detailed Invitation for Expression of Interest (Eol)(f
by sending an email to: irprp@sovereignil.in

10, Last date for receipt of Tuesday, 18th July, 2023
expression of interest

11.| Date of issue of provisional list Friday, 28th July, 2023
of prospective resolution
applicants

12, Last date for submission of Wednesday, 2nd August, 2023
objections to provisional list

13.] Process email ID to submit EOI irprp@sovereignil.in

Sd/-
Mr. Ritesh R. Mahajan
Resolution Professional

IP Registration Number: IBBI/IPA-002/IP-N00048/2017-18/10132
"Devgiri", B 203, 2nd Floor, Ganeshmala, Sinhgad Road, Pune -411030

For Sovereign Industries Limited (Under CIRP)
Date: 1st July, 2023
Place: Pune
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